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                      COURT NO. 36   

     HON'BLE MR.JUSTICE VIKAS MAHAJAN 

 

 

NOTE:   SUPPLEMENTARY PASS OVER SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS  OVER.  

 

 

NOTE:   PARTIES SHOULD BE READY WITH SHORT SYNOPSIS IN THE FINAL HEARING/DISPOSAL MATTERS.  

 

NOTE: “CASES IN WHICH THE FIR IS TO BE QUASHED BASED ON SETTLEMENT, PARTIES OR THEIR  

                COUNSELS MAY INFORM THE COURT MASTER BY 02:15 P.M.  OF  THEIR PRESENCE”.   ALL  

               SUCH MATTERS WILL BE TAKEN UP  POST LUNCH SESSIONS ( AT  02:30 P.M. ) 

 

CLICK HERE TO JOIN VC 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

dhcanilkumar@gmail.com   
 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

BAIL 

79 BAIL APPLN.-4364/2024 MOHAN GUPTA  
V/s STATE GOVT.OF NCT OF DELHI 
  

POOJA ROY  

 OTHER DETAILS OF ADVOCATES: 
ANKIT MUTREJA(ADV.ANKITMUTREJA@GMAIL.COM)(9990206703)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(CRIME AND RAILWAY-357/2019) 

 

 

 

 

 

 

 

 

       DELETION NOTE 
 

 

 

 

******  CRL.M.A. 7388/2025   IN BAIL APPLN.-1063/2024 LISTED AT  ITEM NO. 64  IS DELETED AS THE SAME IS LISTED BEFORE  

           

                      MS.  BHAWANI SHARMA, DHJS, JOINT REGISTRAR (JUDICIAL). 
 

 

 

 

 

 

 

 

HIGH COURT OF DELHI      REGISTRAR(LISTING) 

07.03.2025. 
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                    J.R. COURT NO. 5, NEW COURTS BLOCK, GROUND FLOOR 

  BEFORE MS. BHAWANI SHARMA,(DHJS),JOINT REGISTRAR (JUDICIAL) 

HYBRID MODE 

  

 

     

AT 11:00 A.M.  

 

https://jrdhc.webex.com/meet/jrdhc5  
 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

CASES LISTED BEFORE REGISTRARS 

46 CRL.M.A. 7388/2025 
In BAIL APPLN.-1063/2024(Disposed off 
case) 

SAMEER MAHANDRU  
V/s DIRECTORATE OF ENFORCEMENT 
  

DHRUV GUPTA  

 OTHER DETAILS OF ADVOCATES: 
DHRUV GUPTA 
(OFFICE.DHRUVGUPTA@GMAIL.COM)(9711240355)(PETITIONER) 
DIRECTORATE OF ENFORCEMENT (DL.HC-ED@GOV.IN)()(RESPONDENT) 
DHRUV 
GUPTA(OFFICE.DHRUVGUPTA@GMAIL.COM)(9711240355)(PETITIONER) 
DHRUV 
GUPTA(OFFICE.DHRUVGUPTA@GMAIL.COM)(9711240355)(PETITIONER) 
DHRUV 
GUPTA(OFFICE.DHRUVGUPTA@GMAIL.COM)(9711240355)(PETITIONER) 
DIRECTORATE OF ENDORCEMENT(DL.HC-ED@GOV.IN)(0)(RESPONDENT) 
DIRECTORATE OF ENFORCEMENT(DL.HC-ED@GOV.IN)(0)(RESPONDENT) 
DIRECTORATE OF ENDORCEMENT(DL.HC-ED@GOV.IN)(0)(RESPONDENT) 
DHRUV 
GUPTA(OFFICE.DHRUVGUPTA@GMAIL.COM)(9711240355)(PETITIONER) 
DHRUV 
GUPTA(OFFICE.DHRUVGUPTA@GMAIL.COM)(9711240355)(PETITIONER) 
DIRECTORATE OF ENDORCEMENT(DL.HC-ED@GOV.IN)(0)(RESPONDENT) 
DHURV (OFFICE.DHRUVGUPTA@GMAIL.COM)(0)(PETITIONER) 
DHRUV (OFFICE.DHRUVGUPTA@GMAIL.COM)(0)(RESPONDENT) 

 

 

 

 

 

 

HIGH COURT OF DELHI      REGISTRAR(LISTING) 

07.03.2025. 
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